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Data relating to Census

1645. SHRI K. RAHMAN KHAN: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether during the 1991 census,
population has been anumerated on the
basis of persons belonging to different
religious groups;

(b) if so, what is the population of
different religious groups in the Country,
State-wise and religion-wise;

(c) if not, on what basis the growth rate
of population of different religious
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groups have beCn released by the census
commission; and

(d) whether other data like education,
economic and social conditions of different
religious groups are also being released, if
not what are the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM LAL RAHI): (a) Yes, Sir. The
religion of each person enumerated at the
1991 census was recorded as returned by
each individual.

(b) Necessary information is given in
the annexure enclosed.

(c) Does not arise in view of part (b).
(See Appendix 175, annexure No. 42)

(¢) No, Sir. As per the approved
tabulation plan for compilation and
release of 1991 census data, there is no
provision for the ~ compilation and release
of education, economic and social
conditions data for different religious
groups.

Funds for the expansion of National
Highway System

1646. SHRI IQBAL SINGH: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether it is a fact that
privatisation is no magic wand and it alone
should not be relied upon to solve all the
national highway problems in the country;
and

(b) if so, what necessary steps
Government propose to augment the
allocation of funds for the expansion of the
national highway system/sector in the
country?

THE MINISTER OF STATE OF
THE  MINISTRY OF  SURFACE
TRANSPORT (SHRI M.
RAJASEKARA MURTHY): (a) and (b)
Whereas Government has taken necessary
steps to involve private sector participation
in development of National Highways, it is
also aware of  the limitations.
Simultaneously, the needs for



